Corrigendum to Invitation for Expression of Interest for NOIDA MARKETING
PRIVATE LIMITED
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This Corrigendum is being issued in reference to the Form G Published in the matter of
NOIDA MARKETING PRIVATE LIMITED (CIN: U51109DL2000PTC106074
PAN: AABCNS5276D) , undergoing Corporate Insolvency Resolution Process, published in:
i.  Financial Express (English) dated 14.07.2026
ii.  Jansatta (Hindi) dated 14.07.2026

S.no Particulars Original Details | *Extension-I Extension-I1
10. Last date for receipt | 29-07-2026 13-08-2026 28-08-2026
of expression of
interest
11. Date of issue of | 08-08-2026 23-08-2026 07-09-2026
provisional list of
prospective
resolution applicants
12. Last date for | 13-08-2026 28-08-2026 12-09-2026
submission of
objections to
provisional list
13. Date of issue of final | 24-08-2026 08-09-2026 23-09-2026
list of prospective
resolution applicants
14. Date of issue of | 29-08-2026 13-09-2026 28-09-2026
information
memorandum,
evaluation  matrix
and request for
resolution plans to

prospective
resolution applicants

15. Last date for | 28-09-2026 13-10-2026 28-10-2026
submission of

resolution plans

*Published by way of Corrigendum dated 30.07.2026, pursuant to which the last date for
submission of Eol was 13.08.2026.

SD/-
Date: 14.08.2026 Manoj Kumar Anand
Place: New Delhi Resolution Professional in the matter of

NOIDA MARKETING PRIVATE LIMITED

IP Registration No: -IBBI/IPA-001/IP-P00084/2017-18/10180
Registered address; 2, Community Centre, 3rd Floor,

(Near PVR/McDonald), Naraina, New Delhi-110028

E-mail id:noidamarketingcirp@gmail.com
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FOR THE QUARTER ENDED 30TH JUNE, 2026 ®IH: 0120 2701472, d9wase: www.splindia.co.in L. 12.08.2026 HETET: 00649786
(R in L) 30 5[, 2026 & GATG A & IMefRa facha aRum &1 WR
Comesponding (. g )
Cuzrter Year Quarter ended in ford) LGN
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Todal Comprahensive Incomie for the | (124.59) (21.54) (9,51 9 uzard) (vwg wrEt )
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Hinduja Housing Finance Ltd.
Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet,

Chennai-600015, and Branch office: at F8, first floor, Mahalaxmi
Tower, Sector 4, Vaishali, Ghaziabad-201010
Email: auction@hindujahousingfinance.com

RLM - Arun Mohan Sharma - 8800898999 ¢ RRM - Shashi Mishra - 9718025302

ZRM - Pawan Pandey - 8010562716

PUBLIC NOTICE OF PHYSICAL POSSESSION OF IMMOVABLE PROPERTY

To,

Mr.SHUBHAMAGGARWAL ... Borrower

H.NO-541, 3RD FLOOR MAIN KRISHNA GALIMAUJPUR NEW DELHI-110053

Mr. MANJUAGGARWAL ....Co-Borrower

H.NO-541, 3RD FLOOR MAIN KRISHNA GALIMAUJPUR NEW DELHI-110053

LAN No.DL/SDR/SDRA/A000000743
The physical possession of the property being All that piece and parcel of Property No-1/10048
Second Floor Front Side LHS Unit Khasra No-346 Village Babarpur Gali no-3, West Gorakh Park
National Victor Public School Shahdara Delhi Hereinafter called as the subject property has been
taken over by M/s Hinduja Housing Finance Ltd. on 10-08-2026.
The borrowers in particular and the public in general are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of M/s Hinduja Housing
Finance Ltd.

Date: 14.08.2026, Place: Delhi-NCR

Ly L n WY
e me L T L Wy o TN By

Authorised Officer, Hinduja Housing Finance Limited

RBL BANK LTD.

RBLEANK REGISTERED QFFICE; 1st Lane, Shahupun, Kaolhapur-418001
Natiomal Operating Cenbé : th Floar, Techniplea-l, O Veer Savarkar
Flyever, Goregacn (West) Mumbal - 400062,

GOLD AUCTION CUM INVITATION NOTICE

The below mentioned borrower has been sened with demand nofices fo pay cutstanding
amour fownds tha ban ladclily agamst gold arraments ("Facility®) evailed by Them from RBL
Bank Limited. Since the borower has failed o repay dues under the Faclily, we ane consirainad
teconduct an auction ofthe pledged gold smamens on 21-08-2026.

fn fhe avent ary surplus amourd |s reslised from thes Ruchon, the same will be refiindead o the
carcemed bormower and il thare & & defac® post the atclion, (b balance denaunt shall be
recovenad from The Damawer Thraugh appropriaie legal proceedings. RBL Bank has 1ha authonty
b remave following accownt fram the auction withouf prior-intimasion, Furthar, RBL Bark
reseryas tha right Lo change he Auclion Daba without any priornalice.

apna ¥a bank

Sr.| Accound Branch Borrower's Details of Gold
Mo.| MNumber Mame Mame Ormamant {in gms)
1. | B09010941547 | Ambedkar | ARUN KUMAR | TOTAL GROSS WT 6.42
Road, TOTAL IMPURITY 032
Ghazlabad TOTAL STONE_WT i
TOTAL NET WT 6.1

The anine suckon will ba held on hitps:Yegoki auchiontigerned or
hllpe:Arisagald avciontigearnel on 21-08-2026 frowr 0200 PR 10 05:00 PMIST.

Irtending bidders should contact Ms e-Procurement Technologies Lid, (AuctionTiger) at
FAS1BBGEAN | T34 120853,

Faor deladed Tarms and Condifons, please visil Ihe auckon partal,
Place : DELHI / NCR

Date : 14-08-2026

Autharized Officer
ABL Bank Lid.

Corrigendum to Invitation for Expression of interest for

NOIDA MARKETING PRIVATE LIMITED
[Unadar sub=regulation (1) of regulation 364 of the Insolvency and Bankrupbey Board of
Inclia {Insalventy Resolution Process for Corporate Perssons) Regulations, 2016)

This Corrigendum is being issued 0 referencs to the Form G Published in the matier of
HOIDA MARKETING PRIVATE LIMITED (CIN: US11080L2000F TC106074
PAN: AABCNSZTED) , undergoing Corporate Inselvency Resolutlon Process, published in;

i, Fimancial Express (English) dated 14.07 2026 il. Jansatta (Hindi) dated 14,07 2036
s.no Particulars Original Detalls | "Extension-l | Extension-li
10, [Lasi date for recaipt of 20-07-2026 1508-2026 | 26-08-2036
_famprassionofinteresl [
11. | Date of issws of provisional
=l of prospaciive resolulan
L applicants

12.. |Lasi date for submission of 13-08-2026 2B-08-2028 |
objeciions ko provisional list i
13, | Date of issue of final list of 24-08-2026 OB-09-2026
praagactive reasiution

08-08-2026 | 23-08-2026 | 07-09-2026

12-09-202

23-04-2026

14. |Date of issue of méomation
memorandum evaluation
mgdriz and raguask for
rasslution plang ko
prospactiva resoéution
Applicants

15, |Lasi dale for sutsmisson of 2602026 13-10-2025
rasodution plans |
*Published by way of Corrigendum dated 30,07 2028, pursuant towhich tha last date for
submission of Eolwas 13,08 202§,

20-08-2026 1 3-08- 2020 2B-08-202G

2B-10-2028

30

Manoj Kumar Anand

Resolution Professkonal in the matier of

MOIDA MARKETING PRIVATE LIMITED

IF Regletration Mo: -BBYIPA-001/IP-POO0ESA2097- 1811 011840
Reglstared address; 2, Community Centre, Jrd Floar,
{Mear PVR/McDonald), Naraina, Mew Delhi-110028

| Date: 14.08.2026
E-muil i noédamarketingeinpi@gmail.com

| Place; Mew Dalhi

MNMIRAJ ISPAT INDUSTRIES LIMITED
CIM : L27106DL1985PLCD21811
Fiegd, G, B1a0G134 Chaudhary Markel Gak Pall Wal. Kul Mand, Sadar Bazar, Delbe=1 10006
Corpoare Offes © 18 AT Road, Chawdhary Conema Bullding, Ghazabad, Utter Pragash-201002
Emad |0 nirajispalindustiias@gmail.com. Website : www nigjispatin
Phone Mo, : 01§-23551821, 011-645816T5,
Statement of Un-Audiled Resulls far the Quadar Ended 308 June, 2026

BEar | ILacs.p
Fariculars Liartar Cuarier] Coerespandin Fravinus
Engsd Endadfs Manths Ended| Year Ended
{3006, 20281 31,00 2026} in e Frl:w_lrwsﬁ'l 03, 2026
B
(30 06 2025]
(Refer Notes Below) {Lin-Audited) {Augiied)  (Un-Audited)]  |Aodded)
1. Total Incamsa froen Oparahons 12789 127 6% 130,18 50821
{2, Mat PrafitiLass) for the period
(balete Tax, Excapliconad arvdion J9.82 5380 L A 21873
Exira Ordinary iams")
3. Mat ProfitiLass) for the periad
bafors tas (afar Exceplional A8.582 53.50 375 MLT3
andar Extra Crdindry ilems"|
4| Met PralithLass) lor e period
after Iax:aher Exceptionad andiar G 40 2547 g 23 tE 4d
Exira Ordinary ibams|
5, Tofal Comprebmnsive Incams for
the perad [Comprsimg ProfiltLass) 25,80 38497 40 22 162 44
far the penad (after tax} and other
_|Gomprehensiv Incomelafiar taw] |
6 |Equity Share Capfal 40,00 G008 80,00 G000
r| mpgEnEs (axcll ] evalualion
Resara} ag shown in 1he Audited {53300 {53300
Balanca Shaet of |ha previous year
(5|Eaming Par Share (of Fs 100- ead]
thar cealirging and discon sl
operabons|
1. Basic : 447 .50 &.70 r.ar
&, Diluled 447 850 a. 70 27,07
Moles

1 Tha abave Financial Resulls have been roviewad by Audil Committes ard approved by thi
Board of Directars in thelr meeting held on 12.08.50.5

2 Financial Resulls are in compllance with e Indian Avcountng Standand (leed-AS) presenbed
under sestian 133 of the Companies Aok, 2013 read with the relevant rules maoed there under

3 The finzncial figures lor the 3 months for quarier ended 31st March, 2035 as reporac in Mese
finarcsl slatemants are the balencing figeres hetwaen the audite figures in respact of the full
previaus financiel year ended on 215l Mench, 2025, and 1ha pubéshad year to data figures 1plo
the- third Quarler of the prewious financial year

4 The company is engagad in the business of "Manufacturing . of Poly Buitons® and therefore has
cnly o reporiable segmand in accardance with Ind AS 108 "Operaling sagmenils”

5 Prentigus pariad figuras bave bean regrougedireclassificd whenavar recessary

& Tha Stalstory fusdilor havs camied oul a Limited Revies ol he resull of the Company

Far Miraj lspst Industries les-‘ﬁlt!
Mame . Chaitanya Chawdhey

Deglgnation : Director @nd CEC

O - O6R13394

Oate - 12 08.5028
Plapa : Dethi

PURSHOTTAM INVESTOFIN LIMITED

Regd, Off: L-7, Menz Floor, Greenpark Extension, Haw Delhi -110018
Ph No. 011-46067802 CIN: LE5210DL1988PLCO33ITIY
Email I} purshottaminvestofini@gmail.com, Website: wwe. purshottaminvastofin.in
Statament of Unaudited Financial Results

far the Quarter Ended June 30, 2026 (R fn Lacs except EPS)

Quarter Yoar
Yo Poricakins }u.na.zqu: ?B:u.umzs 31?%‘
i T UNAUDITED | UNAUDITED) AUDITED |
1 | Tola Income from Oparalion]Nef Trre2 12T 38 TR
¢ | Nel ProfitiLoss] for e periad (hefore Tax 855,15 TeGE | (235.34)
Excepticnal andior Extranrdinary lbams)
3 | st ProfiuiLoss} for the period before Tax 5519 | 1TeEE | (23534}
{efter Exceptonal and'or Exlreardinany ems)
4 H'el'ﬁ'mn'h'.:llzés-j for t'ne'p-nr:nﬁ afier Tax 407,08 13216 | (17943
tgfler Exceplonal endor Exfreardinary Bems)
& | Total E‘;m'ui:mr:-:r!@'-ﬂ ncome for the pedod 40708 13216 | (17843
[oomprsing profitloas) for e period (Efler 1Rx]
and albar comarabiens vl ncoema §|afler 3]
Paidup Equity Share Capal 742.33 74233 | 74233
Reserves (excduding Revaiuabon rasarsa as Shown
in the Bafance Sheel of previous year) 478123
B | Earmings Per Share (EFS) in Rs. 5.48 178 | (242
Easic ard Dilsted EPS

Hotes:

1. The: aboss is an extract of the detailed formsat of Unaudited Quarterly Financal Results fled with e
Sdock Ekchange under Regulation 33 of fhe SEBI jlising Obligafions and Disclosure
Recuirements; Regubatons, 2015, The full Format af the Quarlerdy Frnancal Resls aro avaltable on
the Stock Exchange website wawbseindia.com and on Company's Wahsite
wiw, purshatlaminvestofingin, The same can ba accessed by scannng te GR code provided below,

2. Thaabove rasullts have bean raviewsd by fhe Auwdil Commitbes and appraved by the Board af
Diractors imtheir respective meeting hald an §2.08, 2035

3, Previous period | year figure have been regrouped [ reclasified wherever necessary, 1o
comesgond with the currant - period's cassification’ disclosun

By order of Boand

For Purshotiam Imvestafin Lid,
Sl

Sahib Singh Gusain

Managing Director

Place : Delhi

Form No. INC-26
{Purzuant to Rule 30 of Companies [Incorporation) Rules 2014}
Advertisemeant to be published in Newspaper for the change |n registered office
of the company from the jurisdiction of the Registrar of Companies, [ROC NCT I}
to the jurisdiction of the Registrar of Companias [ROC NCT 1]
within the same state,
Before the Regional Director, Northern Region Directorata |,
Ministry of Corporate Affairs, New Delhi,
In the matier of the Companies Acl, 2013, Section 13(4) and Rule NG} a)
of e Companss (Incompaoration) Rules 2014
And
In the matter of
LUXURY LIQUORS PRIVATE LIMITED
having registered office at B 18, 5F, New Govindpura, Silver Park,
Chander Nagar, Shahdara, Delhi, India, 110051

Moticeis hanaby grean that the Company propozas io make an application to the Regional
Drirector, Ministry of Corporate Affairs, under Secllon 13(4) of the Companies Act, 2013,
seeking confirmation for alteration of Clause |l of its Memarandum of Assocation with
raspect b the placa of ks Registered Offica by shifing the Registered Office from 818, 5F,
REW GOVINDPURA, SILVER PARK, CHANDER NAGAR, SHAHDARA, DELH, INDIA,
110051, ROC Defhi (DL-2) 1o A-19, Ground Floor, Suite 1531, Kartar Tower, Fiee
Complex, Okhla Indusirial Area. Phase-2, New Delhi-110020, ROC Delhi (DL-1), both
within 1he State of Defhi.

Any person whose interast s likely to ba affacied by the proposed change may deliver or
send by registared past hisiher objections, ifany. supported by an affidavit, stating the
pature of Risfher interest and ‘li]ruunl:ls of oppasition, 1o the Regional Diector, Norharn
Regon Dreclorate |, Mnistry of Corporate Affains, New Dedte, within twanty-one (1) days
from the dale of publication of this nabice, with a copy fo the Company at its Registered
Otffice at; B 18, 5F, New Govindpura, Stver Park, Chander Nagar, Shahdara, Delhi, India,

10051 For and behalf of

LUXURY LIQUORS PRIVATE LIMITED
Placa: Dethi Rohit, Director
Date: 14.08.2026 DIM: 10040442

TOSHA INTERMATIONAL LIMITED
CIN Np, ; LEDIDL13EEPLET 15284
Fegd, OMce | E-34, nd Floor, Carnaughl Girgus, Naw Dalhi=110007
E-=imsail 1|,:$|".,"|i|ll:¢r|'|2':|-:|r'.al-ﬁ"|.'allm [l
Exiract Of Unaudted Foancial Resuts For The Quarier Ended On 30006 2026
(Rs in Lekhs except per share data)

SECURITY CODE :- 530758
ANNA INFRASTRUCTURES LIMITED
CIN ; LESI10UP1993IPLCOTORZ
Regd. Office: SHOP MO, 1 & 3, E-14i6, FIRET FLOOR, SHANTA TOWER,
SANJAY PLACE, AGRA - 282002,
UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH JUMNE, 2026
Ra in Lacs
Corresponding
Year I months Previous
Particulars Imonths | 1 | pndedinthe | 3 months | accounting
ended | Date | previpus year| ended | year ende:ﬂ
(3062026 Figure; (3no6/2025) |(31/03/2026)({31/03/2028
1| Todal Incame from a3 34 | 33,34 15,83 4.56 21568
Operalions {Mal)
Z| Net Profit | {Loss) from 1457 | 1467 353 16 69 100.35
ordingry activives before {as
3| Net Prall ! (Loss] frem 1467 | 14.67 453 -16.649 180,35
orinary aclivilies before
fa {after Extra Ondingry
Itams)
4| Mot Profit/ (Loss) frem tHat [ 114 353 e 7550
ordnary activities after tax
{after Extra Ordinany Hems)
§|Tolal Comprahensive | 1141 | 11.4¢ 352 5872 75.38
Incoeme far e period
(afier tax & Extra Ondirary
Itzms)
6| Equity Share Capial 360.00 |380.00 38000 [ 380.00 380,00
7| Reserves (Excuding TTEE3 |T72.63 TONA | TELEZ Tal .22
Revaliaton Resarves)
g Met Warlh ' M MA, MNA 114132 1,141.22
4 EEII';IiI‘rg:' Per Share I:Ef-"ﬁllu ' ' o ) '
fin Bz}
{a) EPE - Basic & Dduted
balora Exfracedinary Bams (03 | 00 0.08 105 1.54
(B) EFS - Baghc 8 Diuled
gfter Extraprdinary Rems LR C I IR T 0,08 -1.05 1.8
Note : The abave i3 an extract of detailed format of standalone Financial Results far the quarter
arpded Juna 300k, 2026 Madwith the stack exchanga under Regulatan 33 of the SEBI [Lisling and
Other Disclosure Requirements) Reoulstions 2015, The full format of the Slandelore Finandal
Foasulls for the quarier ended Juma 30th, 2026 are avakabs on the Stock Exchangs Websile
{wvow. bseindia.com)
Scan the OR for El-- E - :
detalied Results L Apna 1Mrl.;nf:i:n;bl.ﬂ£f:r;ﬂ
i=
Place : Agra [=] ANt RS
Citim ime Direstor
Diaie - 13 AHgUEt 226 O - umgm

SOPHIA EXPORTS LIMITED
CIN: L5Z110DL1985PLCO20059
Reg. Off: 4973201, Pahiak Badal Bage, Hauz Qazi, Delhi-110006, India
Comp. O 81, Funclional Indusinial Estalte, Patpargan), Delhi=110082, India
Email: Info@sophiaexport.com; Phone011-23041400
Website: www. sophiaexport.com
EXTRACT OF [STANDALONE) UMALDITED FINAMCIAL RESULTS FOR
THE QUARTER ENDED ON JUNE 30, 2026
- Particulars [R5 In lakhs)
bd Quarter ended| Year ended, Correspon.
0062026 31.0320260 3 months
ended [n
previous year
30,08, 2025

1| Tatal Incomie from Operatons 3 117.88 4581

2| Net Profit / (Loss) for tha paricd
(before Tax, Exceptional and/

of Exdraorfinany tems} e g.15 ]

3| Med Profit / {Loss) for the period
before ax (aftar Excaptional and/

of Exlraardinary lems} 5.88 6.15 325

4| Met Profit / {Loss) for the peried
aftar tax (afier Excepbional and/

| or Extraordinary iterms) . a6 | 1.50 | 3013

5| Total Comprehensive ncome for

the pericd [Comprising Profit |

iLoas) for the penod (affer tax)

and Cther Comprahensive Incomes

[aftar tax)] 588 1.50 F.13

6| Faid-up-equity Share Capital ol 8535 535

I Resorves (axcluding Bevaluslion
Reserve) as shown in the Audited
Balance Sheet of previous year) 104620

8| Earmings Per Shase (of Rg, 10/-
gach) lor continuing and
digcantinuesd aperalans]

1. Basic 015 0.04 .78
2. Daluted Ais | .04 078
Motes:

g} Tha aboye unaudited Standatons Financial Results hava bean reviewsd and
recormmandsd by the Audit Commilled and approved by (he Baard of Direclors al
its masting hadd on August 13, 2026 and hawe bean subjected o limitad review bty
the Sialdory Auditors of the Company,

b} The above b6 an exdract of e detailed Tormal of Cuarlery Financial Besulis Aled
with the: Sleck Exchange under Regulation 33 of the SEBI (Listing Obégstions and
Disclosure Requiramants) Ragulations, 2015, The full Tormat of the Quartardy
Financial Resulls is available on the Skock Exchange weosiles | e, waww, mseiin and
on thie Cormpany's websile g waw sophisexport, com

i : On Bahalf of Board of Directors

. [Lalit Agaraal)

Place | Delhi Director
Diabed | 1308 2026 MM DD109920

5 | Farticulars CGlizarier Ended [ Financlal
Ha.f Year Ended
0062026 130062025 | 31.03.2026
b g e | Unsudited | Unaudited |  Audited
1 | Talal income from Oparaticns [Mof) - | : .
2 .,'-h*" FraftLoss]) lar the peticd belore Tax Hd 48 | SRS 340,61
3| Ned Profiy[loss) Tor the giecicd aner Tax M am 2051
& | Tofal Comprenensive income for the perlod Bl o o
{[[Comprising Profil{Loss} for the period B4.38 79.85 -320.81
{{efier tax) and Othar Camprehansive
nceme (after tax)]
3 | Equty Share Capial 1455 | 114493 1,944 53
6 |Reservas (sachxding Ravaluation Resarve
fasshown in the Audiled Bafance Shoet of 3,444 85
| e pravigs year)
7 | Eamnings Per Eqisty Snare [of Rs, 100 aach]
| tfar continuing and discontinued operations)-
| 1.Basic ; (0.74) f {070 (280
12 Dikuted ;. S | 11} 280
Mola

i Thera is no qualilicabon on the Uneudst reporl far the  quarles anded 3dih Juna, 2028
fii  Tha abave iz en extrad of the detaitad formatof Quaredy Finencial Rasults fHed with the Stack
Exchanga urder Ragulation 33 of the SEBI |Lisling and Ciher Disclesurs Raguiremanis)
Rigjulatiang. 3015, Thi full farmisd of the Quartarl Finangcial Resulls is available an (he Stock

Exanange wabsiles, wyslose-inda, com

Far Tasha Inernalicnal Limited
-
Dy Kishan Barmani
CIM ¢ 00115080

Place - Mow Dalhi
Dated © 13.08.2026

SAI CAPITAL LIMITED

Regd. Office: G-25, GROUND FLOOR, RASVILAS SALCON D-1, SAKET
DISTRICT CENTRE, SAKET, NEW DELHI, SOUTH DELHI -110017
(CIN: LT4110DL1995PLCOBI78T), E mail: csi@saicapital.co.in,

Ph.: 011-20234681, Website: www.saicapital.co.in

NOTICE TO SHAREHOLDERS

SPECIAL WINDOW FOR RE-LODGEMENT OF TRANSFER
REQUESTS OF PHYSICAL SHARES
It i hereby Informed that pursuant to SEBI Circular No, HO/381.3011(2)20.26-
MIRSD-PODAATSN2026 dated January 30, 2026, SEBI has infroduced a
special Window to faciitate the re-lodgement of Transfer requests pertaining
to Physical Shares thal were rejecled or returned due lo any deficiency priar ta
the cut-off date of April 01, 2019, The applicability and detailed provisions of the
said Specal Window have been clarified in the aforesaid SEBI Circular, which
15 available on the Company's website at hitp:'www.saicapital.co.in/share-
holders aspx.
The Special Window shall remain open for a period of one year, commencing
fram February 05, 2026 to February 04, 2027.
Transfer Deeds, which were lodged for transfer of Shares prior io the deadline
of April 01, 2019 and were rejected/retumed ol altended due o deficlency In
the documents/processior othemsise, can be re-lodged after rectifying the
arrors during the above menticned pariod,
Eligible Shareholders may avail this opportunity and re-lodge their request for
registration of transfer by fumnishing the necessary documents fo the
Company's Registrar & Share Transfer Agent (RTA), Mis. Alankit Assignments
Limited al info@atankit.eam or at their Registered Office siuated at Alankit
House 4E/2, Jhandewalan Extension, New Delhi = 110055 or write lo the
Company for further assistance at csf@saicapital.co.in,
During this period, Securities that are re-ladged for transfer (including those
requesis that are pending with the Company / RTA, as on date) shall be issued
anly in Demat mode, if all documents are found in ordar by the RTA,
For Sai Capital Limited
Sdl-
Dr. Niraj Kumar Singh

Date: 13.08.2026

Place: New Delhi Chairman & Managing Director

SWADESHI POLYTEX LIMITED

CIN: L25209UP1970PLC003320

Regd. Office: KJ-77, J- Block, Kavi Nagar, Ghaziabad-201002, Uttar Pradesh.
Ph. No. 0120-2701472, Website: www.splindia.co.in

Statement of Un-Audited Financial Results for the Quarter ended 30" June, 2026

(in Lakhs)
Sl. Particul Year
N articulars Quarter Ended Ended
| 30.06.2026 (31.03.202630.06.2025 31.03.2026
(UnAudited)| (Audited) |(UnAudited) (Audited)
1 | Total Income 172.83 | 180.43 | 178.48 797.58
2 | Net Profit / (Loss) for the
period (before Tax, 113.05 | 114.90 | 113.13 506.04
Exceptional items)
3 | Net Profit / (Loss) for the
period before Tax (after 113.05 | 114.90 | 113.13 506.04
Exceptional items) |
4 | Net Profit / (Loss) for the
period after Tax (after 91.52 92.21 85.31 417.57
Exceptional items)
5 | Total Comprehensive
Income for the period 91.52 | 92.21 | 8531 | 417.57
[Comprising Profit / (Loss)
for the period (after tax)
and Other Comprehensive
Income (after tax)]
Equity Share Capital 390.00 | 390.00 | 390.00 | 390.00
7 | Peserves (excluding Revaiuation
Resarve| as shown in the Audited 0.00 0.00 0.00 |(11,129.81
Balance 3heet of previous year
8 |Earnings per Equity Share (of
Rupes 1/- gach) (for conlinuing
and discontinued operations -
__|Basic: 0.23 0.24 0.22 1.07
Diluted: 0.23 0.24 0.22 1.07

Dated © 12.08.2026 . DIM : DOG4%TER

Note: 1-The above results had been prepared in accordance with Indian Accounting
Standards (IND-AS) notified u/s 133 of the Companies Act, 2013 and other accounting
principles. These have been subjected to Limited Review by the Statutory Auditor of the
company in term of regulation 33 of SEBI (LODR) regulation 2013 as amended and have
been reviewed by the Audit Committee and approved by the Board of Directors in their
held on 13-08-2026

2-In Line with the provisions of Ind 108" Operating Segments' as notifed under the
Companies (IndAS) Rules 2015 and, the operations of the company fall under the head "
Real Estate", which is considered to be the only reportable segment by the
Management.

3-Figures for the previous periods have been regrouped / reclassified / restated wherever
necessary in order to make them comparable with figures for the period ended
30.06.2026.

4- The figures for the three months ended 31% March, 2026 are the balancing figures
between audited figures in respect of the full previous financial year and the published
year to date figures up to the 3" quarter of the previous financial year.

By order of the Board
Swadeshi Polytex Limited
Sd/-

Gaurav Swarup

Chairman

Place: Ghaziabad

Date: 13.08.2026

-
Ecan fo miew Heaotis

DIN 00374298

F Home First Finance Company India Limited
hﬂmeé:{s_t CIN: L65990MH2010PLC240703 WEBE!?E: hn?:mﬂrstlndia.mm Fﬂ:gﬁggﬂ"

Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com

REF: POSSESSION NOTICE UNDER SUB-RULE (1) OF RULE 8 OF THE SECURITY INTEREST (ENFORECEMENT) RULES, 2002
WHEREAS the undarsigned being the Authorzed Ofices of HOME FIRST FINANCE COMPANY [NDEA LIMITED, pursuant to demand notice issued on ils
respectve dates as given below, undsr the Securitizabon and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 [Act Mo, 54 of
2002 and in exercise of powers confemmed under section 13(2) read with rue 3 of the Security interest {Enforcament) Rules, 2002 calling upon you/Bamowers,
the under namad o pay outstanding dues as within G0 days from the date of recespt of respectiva notices. YowBarrowers afl, however, have faded fo pay the
said oulstanding dues within stipulated time, hence HOME FIRST FINANCE COMPANY INDIA LIMITED are in exercise and having right as conlerred under
the provision of sub section (4) of section 13 of SARFAESI ACT 2002 read with rules thereunder, taken POSSESSION of the secured assets as menfioned

harain beiow;

Sr.| Name of Borrowers/ Description of Mortgaged Property Dateof | Total Qisason |  Date of

Mo| Co-Borrowers/ Demand | date of Demand | possession
Guarantors Notice | Notice {in INR)

1. | Dharmendra Kumar- | Flat No-UG 03, Upper Grounf Floor|LIG Back Side), Plot No.-B-1108, | 05-04-2025| 1,635,784 11-08-2026

JReema .,

BlockB-1, DLF Dilshad Extn.ll Village-Brahmpur Alias Bhopura,
Ghaziabad, Uttar Pradesh,201005 Bounded by MNorth-Plot No. B-1107,
South-Plot No. B-11109, East-Road 30 Ft. Wide, West-Plot No. B-1/1125.

“The bomower hawing failed bo repay the amount, nolice is Q&hﬁ' given to the borrower / Guarantor and the ;-‘JL-‘-liE in general thal the undersighed has faken
Possession of the property described herein below in exercise of powers conferred on him'her under section 13(4) of the said Act read with rule 8 of the said rule

anihe date mentioned above,

The BORROWERS/ GUARANTORS and the PUBLIC IN GENERAL are heraby cautionad not o deal with the above refarrad ProperiesSecurad Assels o
any parl theraof and any dealing wilh the said Properties/Secured Assets shall be subject 1o charge ol HOME FIRST FINANCE COMPANY INDIALIMITED for
the amount mentioned hersmabove against Propertes’Secured Assats which s payable with the further interest thereon until payment in full.

The borrower's attention is invited to the provisions of subsection {8) of Section 13 of the Acl, in respect of time available to redeem the secured

assal

Place; WCE Data: 14-08-202%

Authorisad Officer, Home First Finance Company Indis Limited

Phanes;

EMERGENT INDUSTRIAL SOLUTIONS LIMITED

CIN Le0S0ZDL195IPLC 205722
Eagd. Offica: 8-B, "Sagar’, G, Tilak Marg, Mew Defhi - 110.001;
34} (1) 2378 2022, Fax: (91) (11) 2378 2006, Emall: cai@somanigroup.com; website: waw.zeslin

Extract of Statement of Standalone & Consolidated Un-Audited Financial Results for the Quarter Ended 30th June 2026

[Rs. in Lacs Exceapt Mumber of Shares & EPS)

Standalane Consofidated
Clisarier Yaar Quaer Yiar
Particulare Ended Ended Ended Eneded
It June | 315t Mar | 308k June | 3158 Man 30Eh June | 315t Mar | 306k June | 315t Mar
2026 2026 2025 296 | 2026 26 2025 2026
Un-fudited  Audited |Un-Audited] Audited |Un-Audited] Awdited |Un-Audited] Auwdifed
! [Total Revenue S _ TTE42ES| 1B.M0ET| SATVED (434355 TTAIES| 1814265 | 41451 4344108
£ | Profit {+)Loss{-) for the perod {before Tax, Exceptiongl andior Extraordinary [lems) 85,36 178 65 G164 | 148270 B0z 175,03 MRG0l 16535
3 | Profit {+)oss(-) for the period before Tax dafter Exceptional andior Extraordinary ems) 05,36 178 68 G164 | 18270 §a02 175.03 B0l 16833
4 | Profit [+)1Loss(-) for the Perlod after Tax (after Exceptional andior Extraordingry llams) T173] 13657 4656| 13878 6893 13332| 4335 12746
& | Tolal Comprehensiva Income Tor the pedod [Comprising Profil {+ ¥Loss{-) Tor (he period T3] 1770 4656 14234] 6803 1345 385 130
(afler lExh and othar Comprehensyva Income (afler tax})
6 | Paid Up Equity Share Capile! (Faca Value Rs 105 Par Shars] 456.90 45590 45680 | 456490 456,90 455 90 456901 45550
7 | Cihar Equity excluding Revaliation Resarves, as per Balance Shest of Pravicus -| 265226 -] 245124
Acoounting Year
8 | Eaming Par Share (Before Extraordinary llems} (Mot Annualised)
[4) Bask 1.87 2499 142 a.04 1.51 247 .56 279
i B] Tilued 1.57 2499 162 304 151 282 096 79
% | Earning Par Share {After Exiraordinary flems) [Nof Annualised) ' | a o ' i '
(] Basia 1.57 248 102 3.04 1.59 292 (196 27
(B Dilurtesd 157 25949 102 a4 1.51 282 0,96 274

whn bsaindia. com and on the Gompany's websita www.easlin

Male : The abava s an exiract of the defailed formal of Financial Results for the Quartar Ended 30th June, 2026 filed with the Stock Exchange under Riequlation 33 of the SEEI {Listing
Dbligatans and Disclosure Raquiremend) Requlafions. 2015, The Full farmat of the Standalone and cansalidated Financial Besulls are available on ihe Stock Exchange Websile

D

PLACE :- NEW DELHI
DATE :- 12.08.2026

BY ORDER OF THE BOARD

FOR EMERGENT INDUSTRIAL SOLUTIONS LIMITED
Sdl-

SHOBHA 5AHKNI

[CHAIRPERSOM)

DEN : OT4TAITY

KRA LEASING LIMITED
CIN : L65993DL1990PLC039637; Ph. No: 0124-4746817; E-mail : kraleasing1990 @ gmail.com; Website: www.kraleasing.com
Regd. Off: C-20, SMA Co-Operative Industrial Estate, GT Karnal Road, Delhi-110033
Corp. Off: Plot No.3, Sector-11, IMT Manesar, Gurugram-122051, Haryana

Extract of Standalone and Consolidated Unaudited Financial Results for the Quarter Ended on 30th June 2026

(Figures Rs. in Lakhs)

‘Notes:

Particulars Consolidated Standalone
Quarter Year Corresponding | Quarter Year Corresponding
ended ended quarter ended ended ended quarter ended
(30/06/2026) (31/03/2026) (30/06/2025) | (30/06/2026) (31/03/2026) (30/06/2025)
Unaudited Audited Unaudited Unaudited Audited Unaudited
Total Income from Operations (net) 142.49 4391 85.71 142.49 4391 85.71
Net Profit/(Loss) for the period (before tax, Exceptional and/or 7422 26.10 7036 7422 2610 | 70.36
Extraordinary items)
Net Profit/(Loss) for the period before tax(after Exceptional and/or 74.22 26.10 70.36 7422 26.10 70.36
Extraordinary items)
Net Profit/(Loss) for the period 50.97 21.67 55.86 50.97 21.67 55.86
Total Comprehensive Income for the period [comprising Profit/(Loss) 50.97 21.67 55.86 59.73 29.60 64.14
for the period (after tax) and other comprehensive income (after tax)]
Paid-up equity share capital [Face value Rs. 5 per share] 670.72 670.72 670.72 670.72 670.72 670.72
Reserves (excluding revaluation reserves as Shown in the Balance N.A. N.A. N.A. N.A. N.A. N.A.
Sheet of previous Year)
Earnings per share - (after extraordinary items)- (of Rs. 5/- each) 0.38 0.16 0.42 0.45 0.22 0.48
Diluted earnings per share- (after exceptional items)- (of Rs. 5/- each) | 0.38 0.16 0.42 0.45 0.22 0.48

The financial results have been prepared in accordance with Indian Accounting Standards (‘Ind AS’) prescribed under section 133 of the Companies Act, 2013 read with relevant rules
thereunder and in terms of Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 (as amended) and SEBI circular dated 5th July, 2016. The full
format of the Standalone and Consolidated Unaudited Financial Results for the quarter ended on June 30th 2026 are available on the Stock Exchange website www.msei.in and the

Company's website www.kraleasing.com.

Place: Gurugram
Date: 12.08.2026

For KRA Leasing Limited
Sd/-

Ajay Mehra

Director

DIN: 00058245

epaper.financialexpréé’s.cﬁn, ® o

New Delhi




